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Stockyard rent paid by H.S.L, ete.

*366. SHRI R. D, GATTANI: Will
the Minister of STEEL AND MINES
be pleased to state:

(a) what are the amounts of rents
being paid by M/s. Hindustan Steel,
M/s. Indian Iron and other Govern-
ment or semi-Government bodies
under the Ministry for their stock-
yards in the various towns of the
country, and

(b) what steps Government propose
to take for minimising the expendi-
ture on rents mentioned at (a) above?

THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK):
(a) A statement is laid on the Table
of the House.

(b) The lands have been taken on
rent mostly from State Governments,
Railways, Port Trusts and other Gov-
ernment bodies. Only in a few places
where convenient sites were not
available from such Government and
public organisations, lJand has been
taken on lease from private parties.
The position is reviewed from time to
time and steps are taken by HSL to
purchase lang wherever considered
necessary.

Statement
Rents paid by HSL and [ISCO for their Stockyards in the various towns of the
Country.
Name of the Branch Stockyard To whom paid Remarks
rent per
annum in
1 2 3 4

A.HINDUSTAN STEEL LIMITED

1. CALCUTTA ZONE

Calcutta
1. Jagannath Ghat 149688
2. Paharpur 176450

3. Gauhuti 81600

-

M/s. CIWTC Corpn.
Calcutta Port Trust
M/s. CIWTC Corpn.
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I 2 3 4
4. Visakhapatnam 23212 S.E.Railway
II. EASTERN ZONE
5. Bokaro 8400 BSL
6. Dhanbad 173280 M/s HD Ajmera Private concern
7. Bhubanewsar 2964 S. E. Railway
1I1. CENTRAL ZONE
8. Kanpur 74246 N. Railway
IV. WESTERN ZONE
Bombay
9. Vidyabihar 154592 C. Railway
10. . E.W. 126000  Western Rolling Mills o,
Ahmedabad
11. Sabarmati 21254 W. Railway
Jivantal Punjatal,
12. Naroda 99427 & 8 others Do.
13 Indore 141 Director of Inds.
M. P. Govt,
V. NORTHERN ZONE
14 Delhi 33885 D.D. A.
15 Faridabad 30400 Director Urban Es-
tate, Faridabad.
16 Jaipur 165960 M/s Man Industrial
Corpn. Do.
17 Kota 2500 Urban Improvement
Trust, Kota
VI.. NORTH WESTERN ZONE
18 Jullundur 25920 United Christian Private concern
Institute & M/s
Mrs. VM Theo-
philus
19 Srinagar 6000 State Government
VII. SOUTHERN ZONE
20 Madras 359064 Madras Port Trust
21 Bangalore 7466 S. Railway
22 Cochin 82170 Cochin Port Trust.
B. INDIAN IRON & STEEL LIMITED
23 Delhi 17488:27 Delhi Catholic Ar- Do.
chdioceses  (Rs.
2968-27) and
CPWD (Rs.
14,520,00)

24 Bombay

21609

Bombay Port Trust
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case. This land is very close to the
railway line. It has also got a pri-
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SHRI BIJU PATNAIK: The land o fafeer sH=fal &1 sfofag
measuring 9.22 acres is not a small 7 fegr T g.
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Diarrohea and Respiratory Diseases In 'irmﬁﬁff e #=1 AT swarea
Children # & grafas SgER gAw F@ F
*367. SHRI R. P, DAS: Will the fru ages & ufadl,  afger
Minister of HEALTH AND FAMILY gog fafset 1 st wfoferm fear
WELFARE be pleased to state: AT a |
(a) whether diarrohea and respira- .
tory diseases are among the biggest 3. @reer AR fafwear sfustfa)
killers of infanty in India; Fqm@ @e  fowr g6t armr s
(b) whether Government are aware 2 & Sy g1 wfewR d@dr
that these diseases can be prevented fofal 1 #9 F@ ¥ faw

only by g better sewerage and water : N N
supply system by raising the stand- q§ Y w1 IR WA

ard of living in the country; and AR &% U @Y # AgEd
(c) it so, the steps taken to combat Ta @ fowr 3| F swiww
the diseases? WY S@mar @)





